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OFFICE OF TI-IE PRINCIPAL DISTRICT 8; SESSIONS JUDGE : EAST DISTRICT,
KARKARDOOMA COURTS, DELHI K _

The following officials posted in the East District are hereby detained for duty in Lok
Adalat scheduled to be held on 10.01.2026.

SN Name of the Official/Present PosfingT Place of Duty on 10/01/2026 1 --er T’ , .1.. - 1 - ;L4+---- .. C u _
1 Sh. Yogesh, Reader in the Court of Ms.lReader in the Court of Ms. Bhawani Shanna,‘

Sonm-n Singh - II, Ld. JMFC, East District, Ld. DHJS, Court no. 30, Ground Floor, C-
.Karl<ardooma Courts, Delhi. ‘ Block, Karkardooma Courts.

2 lsh. Abhishek Kalkhandey, JJA iitAl1Ii1Ind in the Co1u't of Ms. Bhawani
‘Medication Centre, East District, Shanna, Ld. DHJS, Court no. 30, Ground
,Karl<au'dooma Courts, Delhi. W ‘ Floor, C- Block, Karkardooma Courts.
Sh. Vishwanath, PA in the Court of Ms. .1 PA in the Court of Ms. Bhawani Sharma, Ld.

i Sonam Singh - ll, Ld. JMFC, East District,“ DHJS, Court no. 30, Ground Floor, C- Block,
ilterlcardooina Courts, Delhi. .Karkardooma Courts.

4 Sh. Tzuun Aggarwal. JA in Office Pool, Readerin the Court of Sh. Vinay Gupta, Ld.
East District, Karkardooma Courts, Delhi. Retd. DHJS, Court Room No. 102, First

Floor, New Court Building, Karkardooma
§°9E‘§-
Ahlamd in the Court of Sh. Vinay Gupta, Ld.
Retd. DHJS, Court Room No. 102, First
Floor, New Court Building, KKD Courts.
PA in the Court of Sh. Vinay Gupta, Ld.
Retrl. DHJS, Court Room No. 102, First
Floor, New Court Building, Karkardooma,
Courts. 1

7 \Sh. Sandeep Kumar Sharma, Orderly in Orderlyin the Court of Sh. Vinay Gupta, Ld.‘
the cotu-t of Dr. Saema Jain, Ld. Retd. DHJS, Court Room No. 102, First}
ASCJ/JSCC/GJ, East District, Floor, New Court Building, Karkardooma‘ I
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5 Sh. Jitender Pal, JJA in Mediation Centre
1 East District, Karkardooma Courts, Delhi.

6 Sh. Ravi Kumar, PA in the Office Pool,
; East District, Karkardooma Courts, Delhi.

Karkardooma Courts, Delhi. _( WW Courts.
8 “Sh. Pradeep, Ahlrnad in the Court of Sh.

Somitra Kumar, Ld. DJ-06, East District,
. Karkardooma Courts, Delhi.
Sh. Anil Rana, JJA in Purchase Cell, East

a District, Karkardooma Courts, Delhi.

Reader in the Court of Sh. Indetjeet Singh,
Ld. Retd. DHJS, Court Room No. 23, First
Floor, A Block, Karkardooma Courts. 7
Ahlamd in the Court of Sh. Inderjeet Singh,
Ld. Retd. DHJS, Court Room No. 23, First
Floor, A Block, Karkardooma Courts.
PA in the Court of Sh. Indeljeet Singh, Ld.
Retd. DHJS, Court Room No. 23, First Floor,
A Block, Karkardooma Courts. .
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10 |Sh. Vamn, PA in Board of Sh. Urnang
,Joshi, Ld. PM, JJB-V, Vishwash Nagar.

ll Sh. Shripal, Orderly in the Court of Sh.*Orderly i.n the Court of Sh. Inderjeet Singh, é
Anuiag Thakur, Ld. ASJ(FTC), East Ld. Eetd. DHJS, Court Room No. 23, First p

A District, Karkardooma Courts, Delhi. ; F1001‘, A B1054, KfiI1<fl1‘d00mi\ COWB-
12 .511. Sachin, JJA in Judicial Branch, East; Reader in the/Court of Sh. Brijesh Gog, id:
District, Karkardooma Courts, Delhi. l‘R8Ed- DH-131 C01-UT ROOITI N0- O5, 59°°1‘1d

. l Floor, C Block I<a.rka.rdooma Courts.i a

12. Sh. Ashwani Malik, JJA in Care Taking‘Al1laund in the Court of Sh. Brijesh Garg, ta.
Branch, East District, Kat'ka1't]00ma~REtd. DHJS, Court Room No. 06, Second
Courts, D@|h1_ \ Floor, C Block, Karkardooma Courts.

14 Ms. Priyunka, PA in the Court of Ms. PA in the Court of Sh. Erijesh Garg, Ld.
Ptitika I<ansal,1.d. JMFC, Mahila Court-D2,,Retd. DHJS, Court Room No. O6, Second
East District. Karkardooma Courts, Delhi. .; Floor, C Block, I<ztr1<urdooma Courts.
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15 Sh. Rajesh Gairola, Orderly in the Courti, Orderly in the Court of Sh. Brijesh Garg, Ld.

- _of Ms. Vasundhara Chhaunakr, Ld. AS.I,iRetd. DHJS, Court Room No. 06, Second
East District, Karkardooma Courts, Delhi. 'Floor, C Block, Karkardooma Courts. W

16 Sh. Sujit, JJA in Record Rooms, East
District, Karkardooma Courts, Delhi.

Reader in the Court of Sh. Chandra Shekhat, '
Ld. Retd. DHJS, Court Room No. 10, Second -
‘Floor, A Block, KarkardoomaCourts. _'

17 Sh. Arun, Asstt. Ahlmad in the Court of
' Sh. Altash Jain, Ld. ASJ-04, East District
I ikarkardooma Courts, Delhi. 10, Second Floor, A Block, Karkardoomai '. '

Courts. .
._ .-. 1,_. .

18 Ms. hmdhana, PA in Office Pool, East
District, Karkardooma Courts, Delhi.

PA in the Court of Sh. Chandra Shelthar, Ld. _ _
,Retd. DHJS, Court Room No. 10, Second
Floor, A Block, Karkardooma Courts. I

’ 19 jSh. Gatuav Kr. Shanna, Orderly in th
court of Sh. Jitendra Pratap Singh, Ld.
ASJ, East District, Karkardooma Courts,
Delhi.

Shekhar, Ld. Retd. DHJS, Court Room No.1
10, Second Floor, A Block, Karkardooma
Courts.
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20 !Sh. Tanveer Hussain, JJA in the Judicial
Branch, East District, Karkardoom

1 Courts, Delhi.
a. JMFC, Court Room No. 05, Second Floor, C;
iReader in the Court of Ms. Norma Jain, Ld.

Block, Karkardooma Courts. p ,

21 Sh. Virender Sirigh Negi, JJA in the
Care Taking Branch, East District
Karkarcloorna Courts, Delhi. p

Ahlarnd in the Court of Ms. Norma Jain, Ld.
‘JTVIFC, Court Room No 05, Second Floor, C "

22 Ms. Shelly Sinha, PA in the Court of Ms.
Sonam Singh - II, Ld. JMFC, East District
Karkurdooma Com-ts, Delhi

JMFC, Court Room No. 05, Second Floor, C
Block Karkardooma Courts. =I

|___,. __ 7 __ .7 _ |

23 Sh. Satvir Singh, Orderly in the Court of
i iSonam Singh-II, Ld. JMFC, Mahila Court-
s I101, East District, Karkardooma Courts,

‘Delhi.

Orderly in the Court of Ms. Norma Jain, Ld.

Block, Karkardooma Courts. \
1 a.‘

JMFC, Court Room No. 05, Second Floor, C

24 Sh. Priyanshu Malilt, Assistant Ahlmad in
. _the Court of Ms. Ruby Alka Gupta,
I iDistrict~ Judge (Commercial Court)-02,
‘ 1East District Karkardooma Courts, Delhi.

Reader in the Court of Sh. Sonu Agnihotri, i
Ld. District Judge-04, East District,

‘ Karkardooma Courts, Delhi. I
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/Note :,Non-compliance of the aboye directions or, immediately proceedings on leave shall be |
_ ,4 9i\?dewed seriously and the official is liable for suitable disciplinary action. i _ .
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!_ , ‘ -:-'.»lf_/ (Sanje uma.rAgga1-wal)
\ ‘ -“= Principal District 8: Sessions .ludge(O_fiiciating),

_,:_'; . 4

_ bN0;’ Hr’ IEP/Admn./East/KKD/Delhi
.__..d ..'

East District, Karkarclooma Courts, Delhi.
Dated: r} I

' ' ""Copy forwarded for information and necessary action to 5 1 '
1. The Secretary, otszx, East District, Karkarclooma ccui-ti Delhi.
2. The Officer concerned.
3. he Official concerned.

~ ‘\/Xiiileb Site Committee, Karkardooma/Tist[;la-ezififotlrts, Delhi.
S. For uploading on LAYERS
6. Concerned file.

1

(Sanjeev ar Aggarwal)
Principal District 8: Sessions dge(O_fficiating),

East District, Karkardooma Courts, Delhi. |
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‘Ahlamd in the Court of Sh. Chandra -_~ ;—.=.~__
_.,_;.s;¢—'i-..;,_:§V

, Shflkhar, ta. Retd. or-us, Court Room No. " -i—c=-=. ,..
t |
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el'Orderly in the Court of Sh. Chandra , i.

,1 Block. Karkarclooma Courts.
.:. ~.._._. ~ '
‘PA in the Court of Ms. Norma Jain, Ld. i hiya‘
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